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SHRI K. LAKKAPPA: Sir, I seek 
your protection. He is not answering. 
(Jnterruptions)

DR. PRAPAT CHANDRA CHUN- 
DER; Sir, the question was relating 
to medium of instructions through re­
gional languages. It has nothing 1o 
do with non-regional language. (In­
terruptions) .

SHRI K. LAKKAPPA: Sir, I seek
your protection. I seek the protec­
tion of the Chair. The government is 
evading to answer my question. They 
have no language policy. (Interrup­
tions).
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THE MINISTER OF AGRICUL­
TURE AND IRRIGATION (SHRI 
SURJIT SINGH BARNALA) (a) to (c). 
A statement is laid on the Table of 
the House.

Statement

(a) 19 per cent of the total cropped 
area in the State of Gujarat has been 
provided with irrigation facilities as 
compared to the national average of 
about 28 per cent.

(b) The State Government have 
taken up a number of major, medium 
and minor irrigation schemes and the 
financial allocation for irrigation pro­
gramme is being raised from plan to 
plan. Major rivers of the State except 
the Narmada have been generally 
harnessed and groundwater exploita­
tion is stepped up on a scientific basis.

(c) The State Government have 
assessed that in the ultimate stage 
when all technically and economically 
feasible schemes (excluding Narmada) 
are completed, the total irrigation 
potential of 2.64 million hectares wiH 
be created. An additional potential 
for about 0.12 million hectares would 
also be available from the four new 
projects of Gujarat in Narmada basin, 
agreement in respect of which was 
reached in March, 1975 in a meeting 
between the four States with assis­
tance of the Government of India, 
pending the Tribunal’s decision and 
without prejudice to their claims be­
fore the Tribunal. Subject to avail­
ability of funds these schemes (in­
cluding above 4 schemes of Narmada 
basin but excluding other schemes of 
this basin) will be completed by the 
end of the Seventh Five Year Plan.
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SHRI D. B. PATIL: Part (b) of the 
question is not replied to. The ques­
tion is: “whether the measures taken 
or proposed to be taken by the Central 
Government to ensure that the State 
does not remain backward in irriga­
tion;” This part has not been answer­
ed. I also want to know whether the 
Gujarat 5>tate is lagging far behind in 
so far as irrigation is concerned.

SHRI S tm JlT  SINGH H ^ N A L A : 
A high priority  is given to the deve­
lopment of irrigation in this State. 
Many schemes are in progress. Many 
new schemes are being processed. 
Some new projects and proposals have 
been received. They are being pro­
cessed.
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“the measures taken or proposed^ 
to be taken by the Central Govern­
ment to ensure that the State does 

not remain backward in irrigation”. 
But what are the measures proposed 
by the Central Government have not 
been mentioned in the statement.
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Under the Centrally sponsored 
for strengthening the State Surface 
W ater and Ground Water

i9 7  7 i r  7 5 ? fw  
91 fSTR fipm *rar 11

I

I  ^  if
I  5j*tT ?

grwttT : cic<?i ’pf®’
t r f w  ^  if 1695 | ^ T  |
sffT if % 1 ^ 4 7 4  ?rrer
IwJT t  I III 28 srfW r 11

sit ?TT?T5ft m f  : if
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THE MINISTER OF AGRICUL­
TURE AND IRRIGATION (SHRI 
SURJIT SINGH BARNALA): (a) and
(b). A statement is laid on the Table; 
of the House.

Statement

(a) The Government of U ttar P ra­
desh had submitted a report on Kishaw 
Dam project in 1965 which envisaged 
construction of 770 feet high dam  
across the river Tons, a tributary of 
the Yamuna for power generation and  ̂
use of regulated releases for w ater 
supply to Delhi and for Irrigation from^ 
Yamuna. The project was estimat;ed 
to cost about Rs. 100 crores. The pro­
posals were examined and the S tate  
Government was advised to carry ®ut 
investigations at alternative dam sites 
and up-date the project estimate. The 
modified report has not s© far bee» 
received from the State Government. 
The question regarding sharing o f 
cost and benefits of this project by- 
other States in the Yamuna basin 
would also need to be decided.

(b) The implementation of th e  
scheme can be considered after the 
project report is received from the 
State Government a n j the project is 
found technically feasible and econo­
mically viable and funds made avail­
able by the concerned States.
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